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Eerala State H)rdro Power Projects 
A:walfaDc Ce:atres Oe&l'allee 

-29. SHRI Ie. A. RAJ'AN: 
smu P. K. ItODIYAN: 

Will the Minister of ENERGY be 
pleased to state: 

(a) whether it is a :fact that the 
Earala Government has submitted 
proposals for ten hydro-power pro-
Jects in thr state in the current Plan 
lor the 'Un;on Government's clearance; 

(b) if 80, the names ad other 
Cletails of the projects; 

(c) whether it is a taCt that the 
Union Government have given 
tlearance for 34 projects ~ o~ 

states but none in Xerala. and 
Cd) it so, the reasons therefor? 
THE MINISTER OF ENERGY 

(SlIRI A. B. A. GHANI KHAN 
CHAUDHURI): (a) to (d). Tbe 
Project Reports at 8 multl-purposel 
hydroelectric schemes have been re-
ceived from the Government of 
Kerala. Out of these schemel, 
Kallada hydroelectric scheme (2X7.5 
MW) has since been cleared by the 
Central Electricity AuthOrity and re-
commended to the Planning Commis-
sion tor an investment decision. 

The present positiOn regarding the 
remaining ., multipurpose{hydroelec-
trio schemes is given in the Statement, 
laid on the Table of the House. 

Stat .... eat 

Scheme lnataUed 
capacity 
(MW) 

I. Lower Periyar • S X 60 

a. Karapara-Kuriar- 95 
kutty Multi-pur-
pose Project 

Estima-
ted cost 
(Ra. in 
crores) 

nate of 
receipt 
of 
project 
report 

4 

19'19 

Present status of project report 

5 

Project report has been examined 
in Central Electricity Authority/ 
Central Water Commission and 
Deptt. of Power and comments 
sent to the project authorities. 
With a view to expedite the process-
ing of the scheme, project authorities 
were requested to depute their 
engineers to eEA and CWO for 
discussion. The project engineers 
have now come for discusaionI. 
The project will be cleared after 
the project feature. and cost esti .. 
mates are finalised. 

The project report c::xamined in J 
CEA/CWC and comments were 
forwarded to Project authorities. 
In spite of the repeated requests 
replies to these Comments Are 
awaited. Being a multi-purpose pr0-
ject, the project would have to be 
first approved by the Technical 
Advisory Committee of the Plann-
ing Commission. Thereafter, the 
power portion would be considered 
by the Central E1ectridty Autho 
rity. _ 
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g. Manantbawady 4 X 60 
Multi-purpose Pro-
ject. 

4. Kuttiyadi Augmen-
tation Scheme 

~ Paudiar Pwmapu- 51 X 95 
aha TaUnce 

s .. 

IgOo 

511'95 

5 

The Project has been examined in 
the CEA/CWC and Deptt. or 
Power and comments has been 
forwarded to the Project authorities 
in Nov., 1980. While replica 
to some of the comments have 
been received in March, 198 J • 
replies for other are still awaited. 
AI. the project involves the west-
ward diversion of waters of Manaa-
thawady river. a tributary of Kabini 
(Cauvery 5Basin) for Irrigation 
and Power generation, the inter .. 
State aspects of this project would 
need to be resolved. Being • 
multi-purpose project, the project 
would have to be cleared first by 
the Technical Advisory Committee 
of the Planning Commission. 
Thereafter, power portion would 
be considered by the Central Elec-
tricity Authority. 

The Project report has been exami-
ned in CBA/CWC and commenta 
has been sent to the Project autho-
rities. Replies to certain comments 
received recently are under 
eu.mination. The project involves 
westward divers on of waters or 
Karamanthodi river, a tributary 
of Kabini in Cauvery Basin, into 
Kuttiyadi basin to augment the 
power generation at the existing 
Kuttiyadi Power House. The inter-
state aspects of the scheme need 
to be resolved. The scheme would 
be considered. for tecbno-economic 
cl earance after the inter-state 
issues are resolved and project 
features are finalised. 

The project report has been examined. 
However, the scheme, as proposed" 
would utilise the regulated discharge. 
of Pandiyar Punnapuzha HE Scheme 
of Tamil Nadu, which has not 
been sanctioned 80 far. The Tamil 
Nadu Scheme involves inter-atate 
issues which are to be resolved 
before the scheme could be consi. 
dered for clearance. The Pandi .. 
yar Punnapuzba Tailrace (Kerala) 
could be considered for dearance 
only after a decision on the 
implementation of the Tamil Nadu 
Scheme is taken. 
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6. Silent Valley . 2x60 sa· 00 1971 The project has been cleared by the 

Central Electricity Authority in 
Feb., 197q. However, in view or 
the serious reservatitms «1'1 eII'ed 
by Environmt:ntalists ana 'Bcolo-
pts all over the World, the mattel' 
IS under re-examination. 

7. ~n tt  Hydel 750 
ProlCIICt 

565. 15 April. 
# The project report is currently under 
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